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1s not available A sdtatement giving
State-wise preak-up of the number of
terminafion of pregnancies done under
the Medical Termination of Pregnan-
ctes Act from 1st April, 1972, to 30th
September, 1972, is laid on the Table

of the House IPlaced m Labnary
Se¢ No LT-3829/72]
(b} Break-up of all cases 1s not

avallab’e An analysis of 3664 cases
of {fermmation of pregnancies has
been made and 3t revealed that 857
per cent were Hindus, 63 per cent
Muslim 69 per cent Chnistians and
11 per cent others

t¢) The last year figmes of total
aportions are not available The Medi-
cal Termination of Pregnancies Act
came 1nto force only on the 1st April,
1972

Reforms in Examination Svstem

1y70 SHRI CHINT.AMANI PANI-
GRAHI Will the Minister of EDUCA-~
TION AND SOCIAI. WELFARF be
pleased to state

(a) whether Government have work-
ed out proposals regarding the reform
in the examination system, and ‘

(b) 1if so, the main features thereof?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF S. NURUL HASAN): (a) A
programme of examination reform has
been recommended by the Central
Adwvisory Board of Education in ats
36th meeting helg at New Delhi on
September, 18-19, 1972 on the basis of
the repoit of a Central Advisory Board
of Education Committee appointed in
its earlier session

{b) A statement is laid on the Table
of the House. [Placed wn Library
See Mo L7-3830/72]
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Deputationists from A.G.CR. working
in LCAR,

1971 SHRI BHARAT SINGH CHAU-
HAN Will the Mumster of AGRICUL~
TURE be pleased to state:

(a) whether a large number of
Officers and staff belonging to the
Accountant Generals’ Offices have been
appointed on deputation in the Indian
Council of Agricultural Research, and

(b) whether any sieps have been
iaken to resirict the numtier of depu-
tatiomists 1n accordance with the rele-
vanl ru es of the Government to avoid
unneceé,sary extra expencditure being
incurred on deputation pay?

THE MINISTER OF STATE IN THE
MINISTRY oF AGRICULTURE
(SHR1 ANNASAHEB P SH'NDE) (a)
There aie at present 40 officers from
the Indian Audit Accounts Department
and other organised Accounts Depart-
ments, on deputation with the Indian
Council of Agrnicultural Research,
working in the various grades Be-
sides certain number of Class III per-
sonnel from the Accounts Departments
are also working on deputation in the
Council.

(b) A scheme had already been
formulated for affording training to
the Class III personnel of the Couneil
in Acecounts and Audit matters. The
first examination under the scheme
after a year and half of training was
conducted in May, 1972 and 35 mem-
bers of staff have come out success-
ful They are being fried in the
lower positions of resnonsibility in
the Audit and Accounts Wing and once
they gain sufficient experience it is
hoped they wi'l be selected for super-
visory posts as well in the fore-seeable
future.

With the re-organisation of the
Indian Countil of Agricultural Re-
search in 1966 bringing under its fold
the varfous Agricultural R~search
Institutes wotking both under the
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under the
Committees the res-
yonsibiity for compiling and con-
sohdating the accowmte of the
Councill as well as the various
Research Institutes devefved n the
Counecil isell  Prior tu the 1e organt
salion this was the function of the
Accountants General concerned Fur-~
ther the bye-laws of the ICAR pres-
cribe that ll payments made from the
Council tunds shall be subject to pre-
audit Thus the accounting and audit
respen thilitv ¢f the ~o nal had -
creased manitold and quahified man-
power for <upervising (i~ woik was
not availabl 1n the (ounul Tet ce the
Council had to rely on the staff of the
constituted  Accounts  Departments
includmng the Indian Audit Accounts
Depaitment tor this work

National Highways passing through
villages and towns and construction of
by-passes therefor

1972 SHRI BHARAT SINGH CHAU-
IIAN Will the Mimster of SHIPPING
AND TRANSPORT be pleased to state

{(a) the number of National High-
ways which pass through willages or
towns because there are no direct 10ads
outside these villages or towns,

(b) whether Government have con-
structed any by-passes outside such
villages and towns, if so, the number
thereof and the number of by-passes
which are yet to be constructed; and

(c) the time by which rest of the
by-passes are hkely to he constructed?

THE MINISTER OF STATE IN
THE DEARTMENT OF PARLIA-
MENTARY AFFAIRS AND IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI OM MFHTA)"
(a) There arc fiftyfive Natinal High-
ways in the couniry and gnll these
pass through villages and towns falling
on the routes

(b) and (¢) It 1s not the poliey of
the Government of India lo essentially
provide bye-passes or diversions
around all villages and towns through
which these roads pass Bye-passes

Government ag well us
Commodiues
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provided alt such pla.es as sre
congested or where traffic necegsitates
the provision of such bye-passes From
the survev of National Highways con~
ducted m 1968, 1t was noticed that
there were 328 p'aces which needec
bye-passes or diversions. The land
acquisition for and/or construction of
125 bye-passes has been included
the Fourth Five Year Plan As re-
gards provision of the remaining bye-
pasces in the Fifth Five Year Plan,
necestaly data are being collected to
wceriain their need and urgency and
the final choie will depend upon the
mter se puority and avalabiity of
funds during the Fifth Five Year Plan
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